
Co P. U. No. 340 . . 
! 

COMMfITEE ON PUBLIC 
UNDERTAKINGS ' 

(1977-78) 

(SIXTH LOK SABHA) 

TENTH REPORT 

ON 

UNUSUALLY mGK BXPENDITURE BY 'PUBUC 
UND~TAKINGS FO~ THEIR HBAD QFFlCJjS 

(Presenud in LPk Sabha a"d Lqid in RoJya Sabha. on 
\ Z7th April, I978) . 

L 0 It S A.B HAS E C, R E l' A R I A T 
NEW ,DELHI 

April, I978/VailQkha, ,1900 (Saka) 
• • Pries I Rs. ~.9S 

A 



1sT. OF AUTHORlS£D AGENTS POR ntE'SALB OF .LOK. SABHA· 
J - SECRETARlAT.PUBUCATIONS I 

51 
No. 

Name of Apn' '... Aaa>CJ 51. Naw 01 Aaeot Aaency 
No. No. No. 

ANDHRA PRADESH 

,~ Andllra Un.vers.IY ~nen. 
(..ooper.II". Slor.. LId .• 
Wahair (V.Mlthaparnam) 

1. G.R. LaIt,luruP&thy (:hclty; 
and- Sons, General Mer-
chants and Ne,.. AleRta, 
JII ewpel. Chandrl&lfI, 
Chirroo, D.llrict. 

, .\SSAM 

to Wmem' Boak DepoI, P.-
Buu, Gauha! •. 

BrnA. 
~ AnW' Rltab Ghar, paM 

80s 78, Diaaooal B.oad, J __ bedpu •. 

, GU)ARAT 

,. Vi,a, Slorea, S'al \811 ROII4, 
ADard. 

•• Th. NeW Or4er Book 
Company EIIII B •• dae. 
Ahmrdabad-fl. 

HARVANA 

,. M7 •. Prlbbll Book ServlC'(. 
Naa ~ubnmand'. Go ...... 

'(HarY_i. . 

• MADHYA PRADESH 

I. Modem Book Houe •• sill" 
Vii. "-'_. Indore 0". 

.. MI' '>lIDderGM Cftaocband. 
,;) I GtrpWII R0e4. Ne. 

PnftCe_ $lree.1. 8 "",-a. 
••. 'no< In'ernllllOnel • 800l 

HOIlK (Pn"ale, lamnd 
iii Ash Lan.. Ma".rna 
Glindb. A.....s. Baaabay-. 

" TIt. l"'e"'''OII'' a. 
lo"nr.n. l,)cu:an Gya. 
"haoe !'<>c ...... 

I~. Cbu-In Lazn6en ar C .... , 
pany. 101. Mahatma 

• Gandhi Road, Opposite 
Clock Towe.. Fon. 
Botnbey. 

.. I). T1Ie CUM'enl Book House, 
Marur; Lane, RagIlunatb 
Dada;. Streer, Bombay-,. 

14- Dea:aA Book Slall, Fer-
IUton Collec. Roacl, 
POOll So 4 • 

7 I,. MIs. U.b. Book Depol. 
~5/A. Chira B.z.f.R ..... 
House. G.rgaum R-'. 

" 

'. 
I, 

BombaY-1. B.R. ' 

MVSORE 

16. MIl. P..coples Bnoir House. 
Opp. Jl&anmoltaD PaI8". 
Mysorr- • 

RAJASTH ... N 
.,. Infortn8lion Cem,c, 

Governmelll or A.a,arheD . 
Tnpo"a. ) •• pur ell,. 

UnAR PRADESH 
II. SWlSfI. Indul .... 1 Worlts. 

59. Holt Sl~'. Meerul 
CII,. 

'9. La.. Boot Company . 
Sud.. P"el Marl. 
.... 1.Jt.be<I~1 

WEST BENGAL 

ao .. Gra,uhalob.. S/I. "'mb.a 
MDOIthclleeR....s. Bel. 

6 lhan.. 14 P"PD •. 

aI. W NeWftWl'" CampuI, 
lid J. Old (..001" tlous. 

U Stl'ff'. Calcu". 

U. Puma K.L.Mut"'hy.,. 
61' .... Banchharam Abur 

lADe .. G.k:wra 1&. 

60 

,6 

... 
10 

la 

... ' 



CORRIGENDA 
Tenth Report of the Committee on Pu lic 
Undertakings, (Sixth Lok Sabha) on 
Unusually High Expenditure Py Publi 
Undertakin s for t eir Head Offices 
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31 
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32 

32 
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INTRODUCTION 

I, the Chairman, Committ..."'e on Public Undertakings, having been 
authorised by the Committee to present the Report on their behalf, 
present this Tenth Report on "Unusually High Expenditure by Public 
Undertakings foc their Head Offices." 

The Committee had, on 23rd December, 1977 called for informa-
tion inter alia in regard to expenditure incurred by the 172 Public: 
Undertakings on Maintenance of their Head Offices during the years 
1974-75, 1975-76 and 1976-77. The information was to be furnished 
by 22nd January, 1978, but till -20th March, 1978 only 100 Public 
Undertakings have responded. The remaining 72 Undertakings 
listed in Appendix I have far reasons best known to them, not fur-
Dished the required information to the Committee. 

This Report is based on the analysis of the written information 
eo received in respect of expenditure on Maintenance of Head Offices 
from these 100 Public Undertakings. 

The Public Undertakings have been spending lavishly on turlUsh-
ings, fittings and air-conditioning of the Head Office buildings owned 
by them. The total expenditure On 42 such buildings during the 
three years ending 31st March, 1977 amounted to a f.antastic figure of 
Rs. 332 lakhs. At least 12 out of these 42 Undertakings have spent 
more than Rs. 5 lakbs each on furnishings, fittings, air-conditioning 
etc. Prominent among these are Salem Steel Ltd., Balmer Lawrie 
Company Ltd. and Hindustan Antibiotics Ltd. which have spent 
extravagantly. In the first case the cost of fittings and furnishings 
has reached fantastic figure of Rs. 152 per sq. ft. of covered area. 

Likewise, there has been a very steep increase in the expenditure 
on maintenance of Head Office buildings owned by the Public Under-
takings. During the tbree years ending 31st March, 1977, the main-
tenance expenditure had amounted to a staggering figure of RB. 265 
lakhs. The Committee have come down heavily on this reckleu 
squandering of public money on unproductive items. 

In the case of buildings hired by Public Undertakings, the Com-
mittee have found that exorbitant rents are being paid for buUdil1(Dl 
hired in Metropolitan cities. Engineers India Ltd. top the list with 
a rent liability of as much as Rs. 61.57 lakhs per annwn. 

(v) 



(vi) 

Coacentration of a large number of Public Undertakings in suca 
cities baa led to severe overcrowding and scarcity of office as well as 
residential accommodation. The Commi~ have required Govern-
ment to take steps to shift as many of the Head Oftlces of the Under-
takings to the work sites as possible. Where it is not possible to do 
.a, Government should undertake construction of public sector com-
plexes in the major cities. 

25 Public Undertakings spent a huge sum of B.s. 20.46 lakhs OR 
air-conditioning during 1976--77. This is a lUXury which a coun\ry 
like India can ill a1ford. The Comm.lttee have required Govem-
ment to issue strict instructions banning the air-conditioning ot .. 
administrative oflices of the Central Government as well as the Public 
Undertakings. 

The Committee considered and adopted this Report at their sit-tin, held on 28th April, 1978. 

N.w D&HI; 
April 26, 1978. 
V_akM 6, 1100 (8Gb). 

JYOTIRMOY BOSU, 
C'hainnan, 

Committee on Public UndertclJcings. 



A. INTRODUCTORY 

1.1. The Committee on Public Undertakings called for informa-
tion from all the 172 Public Undertakings regarding theilr expendi-
ture on Head Offices during the years 1974-75, 1975-76 and 1976-77 
CIIl the following items:-

(a) Location of the head oftice building, the covered area 
thereof and number of Class I, II, In personnel workinr 
in the same area and the date of occupation. 

(b) If the building is owned by the Undertaking· the total 
capital cosf with break-up of money spent in purchase/ 
acquisition of land (if land was purchased from private 
party, the name and address of the party and the year o~ 
purchase) construction and furnishing (hard and soft air 
conditioning central heating) of the building. 

'(c) Break-up of the annual expenditure incurred on the 
maintenance of Head Office building!s e.g. expenditure 
on civil works, lw-d and soft furnishings, electricity, air-
conditioning/central heating, horticulture and perIODIlel 
employed for its upkeep. 

(d) If the building!s is/are on hire, the name and address 
of the owners of the building/s and also whether the 
owner was related to any Minister!poolitician/oftlcial {gift 
details), the date on which hired, the advance rent paid, 
the amount of annual. rent paid, the expenditure If any 
incurred on civil work:! and turnishing-soft and hard; 
the manner in which the rent was negotiated and what 
efforts if any, were made to secure Government built ac-
commodation. 

(e) Expenditure on Head Offtce establishmen~cer8 aDd 
others to be shown separately. 

1.2. It is a matter of regret that although the Bureau of Public 
Enterprtses (Ministry of Finance) were asked on 23 December, 1977 
10 obtain Information from all the 172 pUblic undertakings, by 22 
J"8IlU8l'y, 1978, information in respect -of only 100 public undertak-
ings had been received from the Bureau of Public Enterprises uptG 
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20 March, 1978. The Committee had not been furnished till then 
the requisite information regarding the remaining 72 undertakings. 
which are listed in Appendix I. This, the Committee feel, amounts 
10 withholding of the infQll111ation and consequently may constitute 
• contempt of the Committee. 

1.3. This Report deals with the expenditure inCl11'U'ed by 100 pub-
lic undertakings on their Head Offices during the years 1974-75. 
1975-76 and 1976-77. 

1.4. Biecco Lawrie Ltd., Calcutta has furnished 'Nir Statement 
in respect of Head Office except expenditure on Head Office Estab-
lishment. The reason is not understood. 

1.5. Indian Railway Construction Co. Ltd., has stated that the 
Company has not yet taken any accommodation for office. 
The Committee would like to know from which place the Company 
is functioning and who is paying for its Tental etc. 

1.6. Hindustan Shipyard Ltd., whose Registered Office is located 
in Transport Bhavan, New Delhi has stated in reply to Parts (b) to 
(d) of the Question as 'does not arise'. The Committee have'nt had 
the time to go through the matter. They fail to understand how 
II\lch information could be furnished and would like to be informed 
of the precise position. 



B. BUILDINGS OWNED BY PUBLIC UNDERTAKINGS 

(i) Capital Costs 

2.1. Out of the remaining 97 pUblic undertakings, 42 public under-
takings have either constructed their own buildings or have located 
their offices at the Projects/Works. The particulars of location of 
Head Offices of these 42 public undertakings. capital cost of the 
building, area covered. amount spent on furnishing/fittings (liard 
and soft), ai.r-conditioning/central heating etc., are given in Appen-
dix II. 

2.2. It is seen that the ,total cost of furnishings and fittings etc" 
of these 42 undertakings amounted to Rs. 3.32 crore3. 

2.3. Three Undertakings viz., Cochin Shipyard Ltd., Indian Dairy 
Corporation and Mining and Allied Machinery Coryoration have 
spent Rs. 2.5 lakhs, Rs. 2.7 lakhs and Rs. 2.8 lakhs respectively. In 
the case of 12 undertakings the expenditure on ftm'Ilishings/ftttings 
(hard and soft), air-conditioning/central heating etc., has exceeded 
Rs. 5 lakhs as shown below:-

3 
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2.4. It will be seen from the above statement that the cost of 
fittings and furnishings of buildings owned by the Public Undertak-
ings works out to a fantastically high amount of Rs. 152 per sq. ft. 
of covered area in the case of Salem Steel Ltd. In the case of 
Bahner Lawrie Co. Ltd., and Hindustan Antibiotics Ltd., it is Rs. 63' 
and Rs. 67 per sq. ft. respectively. In the case of Cochin Refineries 
Ltd., and New India Assurance Co. Ltd., it is Rs. 46 and Rs. 41 per 
sq. f.t. respectively. Two other Public Undertakings, Hindustan 
Photo Films Mfg., Co. Ltd., and Bharat Petroleum Corporation Ltd., 
have incurred an expenditure of Rs. 29 and Rs. 28 per sq. ft. 
respectively. 

(0) Maintenance Costs 

2.5 Another statemetlt showing annual expenditure incurred by 
these 42 public undertakings on maintenance -of their Head Office 
buildings (owned) i.e. on civil works, hard and soft furnishings, 
electricity, air-conditioning/central heating, horticulture and per-
lIOns employed during each of the years 1974-75 to 1976-77, is given 
at Appendix III. The total expenditure incurred by these 42 under-
takingJI on maintenance of Head Office buildings during the above' 
three years amounted to Rs. 265,17,836 the break-up of which, 
year-wise, is given below: - .. 

Year 

'974-75 

197~-76 

1976-77 

Total. 

Amount 
IU. 

75,12,863 

79,97,872 

2.6. The rise in expenditure on maintenance of Head Office buil-
dings owned by these 42 public undertakings from year to year is 
-.ery substantial. 

2.7. The Committee are unhappy to find that in the case of cer-
tain undertakings the maintenance expenditure has indeed beeIII 
abnormally high. To quote a few instances: 

In the case of Scooters India Ltd., it is found that Maintenance 
expenditure- was Rs. 0.03 lakh in 1974-75. Rs. 0.44 lakh in 1975-76 
and galloped to Rs. 3.79 lakhs in 1976-77-an increase of 12533 
per cent over 1974-75 The cumulative loss incurred by the Com-
pany was Rs. 638.2 lakhs as on 31-3..1977. '--_._---. ------------------
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In the case of Mazagon Dock Ltd., the maintenance expenditure 
was Rs. 8.05 lakhs in 1974-75, rose to Rs. 10.73 lakhs in Urn'.76 and 
shot up to Rs. 15.68 lakhs in 1976·77-an increase of 94.7 per cent 
~ver 1974-75. 

In the case of Balmer Lawrie Co. Ltd., the maintenance expendi-
ture in 1974-75 was Rs. 2.43 lakhs, it rose to Rs. 2.99 lakhs in 1975·7' 
and jumped to Rs. 4.34 lakhs in 1976-77-an increase of 78.6 per cent 
over 1974-75. 

In the case of Delhi Transport Corporation, the maintenancp. 
cost rose from Rs. 2.76 lakhs in 1974-75 to Rs. 4.46 lakhs in 1975·7& 
and jumped to Rs. 10.40 lakhs in 1.976-77-an increase of 276.8 per 
cent over 1974-75. The cumulative loss incurred by the CorporatiOD 
was Rs. 6224.4 lakhs as on 31·3-1977 

In the case of Hindustan Photo Films Manufacturing Co. Ltd.., 
the maintenance expenditure was Rs. 3.09 lakhs in 1974-75, rose to 
Rs. 5.15 lakhs iIi. 1975-76 and further increased to Rs. 6.77 lakhs ill 
1976-77-an increase of 119 per cent over 1974-75. 

In the case of Indian Airlines, the maintenance expenditure 
which was Rs. 6.46 lakhs in 1974-75 rose to Rs. 8.14 lakhs in 1976·77-
an increase of 26 per cent over 1974-75. The cumulative loss incurred 
by the Corporation was Rs. 96.8 lakhs as on 31-3·1977. 

In the case of Jessop & Co. Ltd., the maintenance expenditure 
was Rs. 6.38 lakhs in 1974-75, it rose to Rs. 7.95 lakhs in 1975-76 and 
further went up to Rs. 8.50 lakhs in 1976-77-an increased of 33.' 
per cent over 19"74-75. The cumulative loss incurred by the Company 
was Rs. 1247.7 lakhs as on 31-3·1977. 

In the case of National Instruments Ltd., the maintenance ex· 
penditure which was Rs. 2.75 lakhs in 1974-75, rose to Rs. 3.32 lakhs 
in 1975-76 and further increased to Rs. 4.12 lakhs in 1976-77-an 
increase of 49.8 per cent over 1974-75. The cumulative loss incurred 
by the Company was Rs. 285 lakhs as on 31·3-19';'7. 

10 the case of New India Assrance Co. Ltd., the maintenanc.e 
expenditure which was as. 10.1 lakbs in 1974, rose to as. 10.8 
laths in 1975 and further jumped to Rs. 13.9 lakhs in 1976-8n 
inereue' of 3'7.6' per cent over 1974. 
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2.8. The Committee Dote that the cost of furnishinp and fittiDp 
etc., in the case of 4Z undertakings which have their own Head 
OfIice buildiap, amOUDted to a fantastic figure of as. 33%.38 lakhs as. 
- 31-3-1977. It is evident that these widertakings are having very 
luxurious fittings and furnisbinlrs which are hardly reJated to the 
5t.te of their business. Twelve undertakings, namely, Balmer 
Lawrie Co. Ltd., CaJt'utta, Bharat Petroleum Corporation Ltd., Bom-
It.y, Cochin Refineries Ltd., Ambalamugal, HiDdustan Antibiotics 
Ltd., Pimpri, Hindustan Photo Films Manufacturing Co. Ltd., Indu-
nagar, Hindustan Teleprinters Ltd., Madras. Indian Airlines New 
Delhi, Jessop &: Co. Ltd., Calcutta, L.I.C. of India Bombay, Salem 
Steel Ltd., Salem, &ooters India Ltd., Lucknow and New India 
Assurance Co. Ltd., Bombay, have each raced against each other 
and have spent as much as Rs. 5 lakhs and more on furnishing/fit-
tings (hard and soft)air-condition/central heating, ett'. 

2.9. The Committee are very distressed to note that the cost of 
fittings and furnishings only of buildings owned by the public under-
takings works out to a fantastically high figure of Rs. 152 per sq. 
ft. of covered area in the fase of Salem Steel Ltd. With half of thill 
Mouey, civil COD.'Itruction work could be completed, which shows 
there is something wrong somewhere in the Steel Plant. In the 
C8.'ie of Balmer Lawrie Co. Ltd., and Hindustan Antibiotics Ltd., it 
is Rs. 68 and Ri. 67 per sq. ft. respectively. With this amount civil 
construction work could be completed. In the CIISe of Cochin Refine-
ries Ltd., and New India Assurance Co. Ltd., it is as. 45 and Rs. 41 
sq. ft. respectively. Two other pUblic undertakings viz .. Hindustan 
Photo Films Mfg. Co. Ltd.,. and Bharat Petrole'Um Corporation Ud. 
"ave incurred a.n expenditure of Rs. 29 and Z8 per sq. ft. respec-
tively. 

.. 2..10. The Committee are amazed at the extraordinarily lavish 
manner in which some of the public undertakings have been squa-
.dering public money on unproductive items to provide luxurious 
environment to their top management functionaries. This goes ill 
with the concept of a socialist egalitarian soeiety which the Govern-
Mea.t is trying its level best to lIuitd up. 

2.11. 'ftte Committee need hardly stress that public undertakings 
should take into IIftOUnt the general economic condieiCJllS of the 
t'ountry and the standard of living of the t'ommon man whose per 
capita income is one of the lowest in the world. The furnishings 
and the fittinp should not give an impression that they are lUI island' 
of prosperity in a sea 01. poverty. lAvish fumishInp of the oftices 
of ell" executives of publk uftdertaldnls renerates fruStration and' 



9 

leads to great demoralisation among tIhe subordinate staff and wor-
kers of the public undertakings, apart from attracting very adverse 
public criticism. 

2.12. The Committee deprecate the construction of ostentatious 
huildings. They require that the buildings and their furnishings 
and fittings should be functional and utility oriented. 

2.13. The Committee recommend that the Directors representing 
the Administrative ~tries and Finance Ministry on the Boards 
of these Compauies should loek intefhese matters so that the pub-
lie sector corporations do not indulge in wasteful and lavish expen-
diture on furnishings and fittings and that public funds are 
employed more fruitfully. The Directors particularly _Government 
Directors will be answerable for lapses of this nature. 

2.14. The Committee positively require that Public Undertakings 
will, only in consultation with the National Buildings Orgll.l1isation, 
construct unostentatious, inexpensive buildiD,gs for accommodating 
t1aeir Head OfIices. 

2.15. The Committee are concerned to observe that there has been 
a very steep increase in the expenditure on maintenance of Head 
OfIice buildings owned by these publk undertakings, ullder various 
hroad heads viz., civil works, hard anti soft furnishings, electricity, 
air conditiouingj central heating, horticulture etc. The total expen-
diture incurred by these Public Undertakings on this account dur_ 
ing the three years 1974-75, 1975-76 and 1976-77 amounte,\ to a stag-
gering figure of Rs. 265.18 lakhs. 

2.16. The Committee are deeply concerned to note that the total 
expenditure on this account incurred by these 42 undertakings dur-
ing 1974-75 amounted to Rs. 75.13 lakhs, but it increased to Rs. 110.67 
lakhs in 1976-77 i.e. an increase of 46 per cent. The Committee are 
perturbed to observe that in the case of certain public undertakings, 
the maintenance expenditure has been abnormally high. In mam-
tenance work the scope for cormption and wasteful expenditure is 
more than in any other sPhere of building activities. 

2.17. The Committee observe tbat in the ca~ of Scooters India 
Ltd., the expenditure bas galloped from Rs. 0.00 lakh in 1974-75 to 
&.3.79 lakhs in 1976-77 (recording a rise of 12533 per cent). In the 
case of Mazagaon Dock Ltd., the expendmue ltas increased 'from 
Rs. 8.05 lakhs in 1974-75 to &. 15.68 lakhs tD 1976-77. In the case of 
Delhi Transport Corporation. the expenditure bas increased from 



1& 
,Ba. 2.161!'khl in 1914-15 t~ .. Rs. 111.4lakh!l in.JB7i-l'l (21~'&per ceIlt).'" 
.the case of Hindustan Photo films ¥£g. Co. .Ltd.,the4lXPElllditwe 
has gone up from Bs. l.OO lakhs in 1974-75 to &s. 5.l5.1akhs iat1915 .. 
76 and Bs. 6.17 lakhs in 1976-71. In the case of Indian Airliaes, the 
q~ture hu incJ'e.-ed b:~))n .. Bs .. i.46 lakhs in 197'-15 to Bs. 8.14 
J~.in 1916-71. In the .. case of J~ & Co., the expeDditwe.has 
risen from Bs. ~.38 ~ in 1974-75 to as. &.5 Lakhs in 1916-71. ha 
the case of National Instruments Ltd., the maintenance expeDditur:e 
laasincreased from Rs. 2.15 lakhs in 1914-75 to Rs. 4.12-lakhs ia 1971-
11. In. the case of New India Assurance Co. Ltd.rthe mainteDllDce 
e,xpeacliture has increased from as. 10 Iakbs in. 1M' te,RI. 1~ Iakhs ill 

.. 1J76. 

2.18. The Committee sttongly tleprecate the galloping rise in. the 
rate of expenditure on maintenance of buildings owned by ,the pu),.. 
lic undertakings. They require that the Bureau of Public Enter-
.PJ'isesshould in consultation. with the National Buil~ Qrganisa-
.Mon, lay down norms for the guidance of .all public undertaltblgs 
,about the necessity of "opting utmost austerity in the expenditure 
en the maintenance of buildings etc., taking into KCPUont the eIiDaa-
tic conditions, type of building,hs age etc., the JJureau of Public En-
terprises should also lay down ~pecifications for the A4\ministrative 
buildings to be constructed by the Public Un~gs .of . their 

'Works as to ensur.~ that these are purely fundiQnal ,and do, n.t 
involve huge recurring mt~nd.iture ,on their, maint4maDce .and 
upkeep. The Bureau of P.v.blic Enterprises.shall be.,anlwelable, for 
any deviations from the guidelines. . Expeaaes ,on 8liWttenanc:e ud 
details of works done shauld be clearlyzefleded in its.a.-ual 
Reports. 



C. HIRED ACCOMMODATION 

(i) Rent prc1id 

3.1. A statement showing the details of the buildings hired by 
.61 public undertakings in various cities, 'the area occupied by them 
and the annual rent paid during the three years 1974-75, 1975-76 and 
1976-77 is given at Appendix IV . 

. 3.2. It will be seen from the Appendix that as on 31 March, 197'7, 
27 public undertakings had hired buildings for 'their Head Offices 
in Delhi, 6 public undertakings in Bombay, 7 public undertakings in 
Calcutta and 4 public undertakings in Bangalore. The rest of the 
17 undertakings have hired buildings in various other cities. 

3.3. The total area occupied by the various undertakings in 
Delhi, Bombay, Calcutta and Bangalore and the annual rent paid 
for the same as on 31 March, 1977 is as under:-

Delhi 

Bombay 

Calcutta 

Bangalore 

--_._------

Number of Covered 
Undertakings area 

27 666g.6 

6 54362 

7 .0350• 

4 ·0g857 

44 

Rent paid 
('976-77) 

sq. ft. Rs. 2,'4.'0,598 

" " Rs. '5.56,940 

.. " Rs. 12,97,~ 

" " Rs. '5.95.797 

Rs. 2,58.60.337 

3.4. It will be seen from Appendix IV that in Delhi there weEe 
18 undertakings which had paid annual rent exceeding Rs. 2 lakhs 
(or more 'than Rs. 16,000 per month) during 1976-77. There are 
two such undertakings in Bombay, one such undertaking is in 
Calcutta and three undertakings are in Bangalore. One undertak-
ing viz., Western Coalfields Ltd., which has its head office at Nag-
pur bas also paid rent exceeding Rs. 2 lakhs in 1976-77. 

3.5. Th.e following 12 public undertakings have paid rent of the 

II 
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order of Rs. 5 lakhs and above per annum during the period under 
review:-

S.No. Nam~ ofUndertakiDs Locatioa of Rent paid 
~OfBce 

1974"75 1975-76 19~77 

DELHI 
I. Bbarat Heavy E1ectric:U Ltd. . 1.,10,519 18,011,838 23,73~ 

II. Ceaaenl Corporation oflDdia • l"SS.7f6 6,85.686 7,97,'83 

3· Enp. __ India Ltd. 48,7g,p 51>47.-61 6',57.372 

4· Enp.-u.g Projecta (I) Ltd. • 5,37,301 9020,000 13,83,000 

5· IIIdIaa AIrlines '3,0t.459 15>15,0'4 15,'&,304 
6. Miaenb o!t Meta1s 'I'ndIq Corpoo 

ratlaa of India Ltd. 20,08,000 20,08,000 "0,08,000 

7· NationallndWltrial Development 
ec.pontion. 

6.00.000 6,00,000 12,00,000 

8. Th~ Proj«t and Equil::l't C0r-
poration of India, td. • 3.60,000 6,42,000 6",2,000 

g. Stat~ Ch=ical. and Phann.att ... 
ticaJI Ltd. -5,5lI,000 

BOMBAY 
'0. Export Crroi t and GuaraDtee 

Corporation Ltd. 8,30.000 8,68,000 9,08,000 
CALCUTTA 

11. JUk Corporation of India 2.190283 3,92,251 5,65,2'9 
BANGALORE 

12. Kudrtmukh Iron Qr., Company 8,72.497 

3:6 The fo}owing undertakings had hired more than one office 
accommodation in the same city during the period under review:-

S.No. Nam~ of Undtttaking Location No. of building> hittd 

•• Bharal Aluminium Co. Ltd. 
2. Bharat H~avy El..,tricai. Ltd. 

N~ Delhi 
Do. 

3. Bongaipon Rdinay and Pet-
rochemicals Ltd .. : 

4. ~ment Corporation of India 
Ltd. 

5. El..,tronia Trw and Tech-
nology Ikvdopm~nt Corpora-
tion Ltd. .., 

6. Eogineen India Ltd. 
,. Ensm=ine: Projeeta (I) Ltd. 

8. HilldWltan IlISecticid .. Ltd. 
9. Indian Alrlin .. 

to. In tcmational Airports Authority of 
India 

Do. 

Do. 

Do. 
Do. 
Do. 

-Annual ·cnt inclusive of maint~nce. 

New Delhi 
Do. 

Do 

3 
3 

3 

3 

3 
5 
• building and 

in anothtt 
(KailaIh) 

" 3 

39 lata 
buiIdiDg 
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:So No. Name ofUndertakiDg. Location No. of buildings hired ---_._-------
II. National Building Construction Ltd. New Delhi 11 
U. National PertiWoen Ltd. Do. S 
13· Natioaal Reoearch DevelopmeDt 

Corporation • Do. 2 
,14- NatioDal Thermal Powor OorporatioJl 

Ltd. Do. (i) Kailash Bid, . 
(4 flab) 

(ii) Aahoka Estate 
(12 flats) 

"5, Bharat Dynamics Ltd. Hyderabad 2 
.. 6. Bum Standard Co. Ltd • Calcutta 2 
17· G'n""Rl Insurance Corporation Bombay 4 
18. Met:allurgical and Engineering Con-

rultaDl:I (I) Ltd.. . Ruehl 4 

3.7. The ~tronics Trade and Technology Development Cor. 
poration Ltd., New Delhi has furnished the following information 
regarding the buildings hired and the annual rent paid therefor: 

"Name of building Date ,)f hiring Rent paid (AnImal) 

RI. 
Isl48 Malcha Marg 14-S-1975 1,80,000 
16/48 .. 1-11-1975 1,119,000 

19/48 .. 25-5-1977 22,344 

3.8. Similarly, the General Insurance Corporation, Bomaby has 
-furnished the following information:-

Name of building 

I. IodUJtrial Iosurance Building 
2. Baldota Dbavan 
3. International Bldg. • 
+ V ulcan Insurance Building 

Date of hiring 

Jan., 1973 
Nov., 1975 
July, 1976 
October, 1976 

Amount ofRcot paid 

RI. 25,260 
RI. I ,2S, 108 
RI. 16,608 
RI. 15.348 ---------------------- -----

3.9. National Hydro Electric Power Corporation Ltd., New Delhi 
bad paid advance rent of Rs. 3,25,354 but has not mentioned the 
period for which the rent has been paid which gives rise to suspicion. 

3.10. In their Fiftieth Report (Third !.ok Sabha), 1963-64 on 
Public Uhdertakings--Acccmunodation !rented in PrinciPial Cities 
and Guest Houses, Staff Cars etc., maintained by them, the EstI-
mates Committee had observed as follows:-

"ColllSidering the magn!tude of the total rent paid and the 
area occupied by the public undertakings in each of the 
principal cities of Delhi, CalClrtta, Bombay and Madras, 
it would now appear that the requirements of public 
undertakings admit of being pooled and ~et in a planned 
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way. The Committee have considered tbis aspect and 
'they feel that i!t would be more advantageous to construct 
one or two multi-storeyed· b\lildings to hoUSe the offices 
of the various undertakings located in these cities. Such 
an arrangement would not only De economical in the long 
ru~ but would also help to ease the pressure on the 
prIvate accommodation and lower the rents jn these 
cities. It would also benefit the public undertakings in 
that it would bring all such offices at one place thus 
faCilitating the easier transaction of business by the 
public and saving in transport and commuriications." 

The Committee therefore recommended that-
"after assessing the present and future requirements of the 

public undertakings. multi-storeyed building or buildings 
may be constructed at each one of. the cities of Delhi, 
Calcutta. Bombay and Madras for housing their offices. 
While assessing the needs of public undertakings, it 
would be desirable to ascertain the requirements of other 
public bodies which are being financed out of Government 
funds with a view to seeing whether their accommodation 
requirements could be met in this way. The Committee 
have no doubt that considerations of economy would be 
kept in view while selecting the sites as their location 
from the heart of the city would not make much difference 
as greater transport facilities are available in those 
places". 

3.11. Government informed the Committee on Public Under-
takings in January, 1967 that the Administrative Ministries concern-
ed will first decide whether the headquarters of the offices of the 
various Public Undertakings should continue to be located in the 
principal cities of Delhi, Calcutta, Bombay and Madras and there-
after the conclusions of the Administrative Ministries concerned 
could be reviewed by the Accommodation Advisory Committee. 
After clear decision had been taken in this regard and the present 
and future requirements of office space ascertained, the MiniStry of 
Works, Housing and Urban Development could undertake the cons-
truction of one or two multi-storeyed buildings in each of these 
cities to house the various offices of all the undertakings. This could 
be possible in two ways, either the funds could be provided by Gov_ 
ernment and a space allotted to each undertaking on payment of 
market rent or one undertaking could construct the buildings for the 
use of all. .' 

3.12. In their Twenty-first Report-(l967-68) (Fourth Lok Sabha), 
the Committee on Public Undertakings stated that they were un-
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happy to note that. even the preliminary steps had not been taken 
by Go~ernment to Implement the recommendations of the Estimates 
CommIttee made four years back. The Committee reiterated the 
recommendation of the Estimates Committee and urged Government 
to examine the matter without any further delay. 

3.13. The Committee are surprised to note that a large number of 
public undertakings are having their head offices in metropolitan 
<cities viz., New Delhi, Bombay, Calcutta and Bangalore for the 
convenience of the highly placed persons in the Ministries and Public 
Undertakings. The Committee are convinced that most of these 
undertakings have no justification of setting up their head offices 
in these metropolitan cities. It is a craze among the public under-
takings to locate their offices mainly in Delhi and hire accommo-
dation at exorbitant rents making it a prestige issue and which 
bas also become a source of patronage. With the development of 
rapid means of communication like telephones, teleprinters etc., 
there is no reason why the head offices of the public undertakings 
should continue to be located in these metropolitan cities. The 
concentration of the head offices of the public undertakings in these 
.cities has resulted in creating severe overcrowding and scarcity in 
the availability not only of office accommodation but also residential 
accommodation and sharp rise in the rental charges of both office 
and residential accommodation, causing distress and hardship to 
a large number of people residlng in these cities. 

3.14. It lis noteworthy that most of the public undertakings pay 
house rent allowanCe to their staff at the rate of 35 per cent of basic 
pay (as against 15 per cent by the Central Government) which not 
only has a substantial effect on the total wage bill of these under-
takings but also pushes up the rents of private houses. The Com-
mittee feel that there is a case for reducing the House Rent 
Allowance paid to persons drawing basic salary of Rs. 1500/- and 

. above. The· existing disparity between the HOWie Rent Allowance 
given to the Central Government Employees and the employees of 
the Public Undertakings should also be removed so that the low 
paid employees in the Central Government are brought at par with 
persons doing similar jobs in the Pohlic Undertakings. 

3.15. The Committee require that Government should appoint a 
Committee to review the need for continued location of the head 
dces of the public undertakinp In the metropoUtan cities with ". 
view to shifting as many of these head otllees from these cities as 
lJOSSible wHhout causing any banlsIdp to the low paid employees. 
This ColDIIIiUee should be asked to submit Its report within three 
months. The Committee have no .oubt that the shifting of these 
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head offices to the smaller towns ,.nd dties/worksites would not 
only ease the housing shortage in the metropolitan c1t1es but would 
also lead to the development of the smaller cities to which these 
may be shifted. 

3.16. The Committee regretdlat:in spite of ~ recommendations 
made by the Estimates Committee as far back as in 1963-64 to the 
eftect that Government should consider the desirability of construct-
ing a public undertakings complex in each of the principal cities for 
housing the head offices of public undertakings located in these 
cities, no tangible progress has so far been made in tbis direction 
even after a lapse of fourteen years since the recommendation was 
made. 

3.17. Taking into account the abnormally heavy amount of rent 
being paid by pUblic undertakings, the Committee strongly recom-
mend tbat Government should actively consider the desirability of 
constructing a public sector oflke complex in each of the l,rin('ipal 
cities viz., Delhi, Bombay, Calcutta, Madras and Bangalore to house 
those public undertakings which are required to be located in these 
cities. The Committee have no doubt that the construction of these 
complexes can be easily financed by the Public Undertakingo; them-
selves or by the Financial Institutions. 

3.18. The Bureau of Public Enterprises should also issue instruc-
tions that wherever Government accommodation built by agencies 
like D.D.A., State Housing Boards etc., is available, the Public 
Undertakings should obtain such accommodation on lease on a long 
term basis for locating their offices instead of hiring pl'ivllte accom-
modation which tends to breed corruption and over spending. 

3.19. It will be seen from the statement in Appendix IV that !7 
public undertakings located in DeUd have paid /rent to.dle tune of 
as. Z14 lakhs during 19'16-77. Among the public undertakinp which 
are paying huge rents are:-

SI.No. Name ot Undertaking Rent paid (1976-77) 
(R.. in \allbs) 

" Engin~en India Ltd. 6,· 57 
2 Dbarat Heavy Electriuw Ltd. "3' 73 
3 Min~1s It Metals Trading Corporation of India Ltd 20' 08 
4 Indian Airlin.. 15' sa 
5 Rural Elt:ctrifieation Corporation 12' 14 

6 National Induetrial Deftloplnml Corporali.", 'a' 00 
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Tbe Committee require that an enquiry should be made into the 
heavy rentals paid by the various Public Undertakinrs to see how 
far these are justified. 

3.20. The Committee deprecate the practice of housing offices of 
some public undertakings in more than one place in the samp city 
which involves avoidable overheads and duplication of expenditure 
on communication facilities like telephone, telex, wirelpss. trans-
port, staff cars etc. The Committee require that GoverDlnt'nt sbould 
il'lsue instructions that as far as possible, the offices of the.se under· 
takings should not be scattered in the same city but should be locat· 
ed in one place. The Public Undertakings concerned should be 
asked to initiate necessary action in the matter without delay. The 
Committee would like the Bureau of Public Enterprises to r~view 
the position at least once in a year till the desired objeoetive is 
achieved. 

3.21. The Committee find from the statement at Apppudix IV that 
7 Public Undertakings have paid advance rent exceeding Rs. 5 lakba 
during the years 1974·75 to 1976·77 as shown below:-

, Engineering Proj~(.t' (India) Ltd. 

2 Jute Corporation of India Ltd. 

3 Minerals & M~tal. Trading Corporation of Ind;a Ltd. 

4 Bharat HeaV\' Electrical. Ltd. 

"'ational Thermal Power Corporation Ltd. 

6 Mogul Line Ltd. 

7 Indian A'rhn~s 

(R •. in Iakhe) 

'J.7" 7 1 

'5'49 

8'00 

6'83 

2' 7R Plus 5 
months' 
rent Df" 
flals. 

----------- -- --------------

3.22. The Committee are amazed to find that as many as 7 Public 
Undertakings have paid advance rent exceeding Rs. ;; lakhs during 
the year from 1974-75 to 1976-77. The rationale for the payment of 
this advance rent is not clear to the Committee. They would like 
that immediate investigation should be conducted with a view to 
finding out whether there has been any collusion between the 
Undertakings and the owners of the private buildings. The services 
of the Land Acquisition Collector as also the Rent Controller should 
be utilised for ascertaining the justiciability of those high rt:nts. 
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(ii) E:rpenditure on Ma'intenGnce and Furnishing etc. 

3.23. A statement showing the annual expenditure incurred by 
the various public undertakings on the maintenance of head offiCe 
buildings hired by them, including the amount spent on civil works, 
hard and soft furnishing, electricity, air conditioning/central heat. 
ing, horticulture and persons employed, is given at Appendix V. 

3.24. It will be seen that the total expenditure incun"ed by these 
undertakings on maintenancE! including the amount spent on civil 
works, hard and soft furnishings etc. during the last three years, 
1974-75, 1975-76 and 1976-77 amounted to Rs. 1,95,38,950 the break-
up of which year-wis~ is given below:-

Year 

1974-75 
1975-76 -
1976-77 

-----------
Amount 

36,45,5 19 
47,7°,016 

',11,23,415 

3.25. It is further seen from Appendix V that out of 61 under-
takings mentioned therein, 25 undertakings have spent more than 
Rs. 1 lakh each on the maintenance of office buildings etc., in at 
least one of the years 1974-75, 1975-76 and 1976-77. In the case of 
the following seven undertakings, the maintenance expenditure/cost 
has exceeded Rs. 5 lakhs in one or the other of the three years as 
P£Il' details given below:-

(Rs. in \aim.) 

S.No. Name of Undertaking '9U-75 1975-76 1976-77 Total 

I. 

2. 

3· 

,. 
5-

6-
1· 

Metallurpcal Enginering Con-
.uJtanta (I) Ltd., Ranchi 10'46 11"92 '3'95 36' 3 
Rural Electrification Corpora-
tion Ltd., New Delhi "65 t- 02 14'20 16,S7 

Kudrlmukh Iron Ore Ltd., New 
Ddhi 16· 27 16'27-
Engineers India Ltd., 
Delhi 

New I" 64 5'27 7'P 1"61 

Bharat Heavy Electrieals Ltd., 
New Delhi I" 83 ,. 14 6'45 12'42 
IDdian Air LiDes , New Delhi lJ'sS@ 
MiDeraJo &: Metalo TJ1Iding 

Corporation of India Ltd., 
NewDe1bi • 2'19 t·!.!7 5·,1 S'77 

-The Corporation b ... talHl tb .. : 
"Tb, Coaapaoy _ formed on 2-.-1976 and this inc1udn tbe ezpmditure on putting ue alice IICCODlmodalion in the beginnin&. In future, the annual crpenditure 

will be nominal." 
G Year-wile ~alt-up not given. 
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3.26. The Committee observe with deep anxiety that the expendi-
ture incurred by 61 public undertakings on maintenance, furnishing 
etc., of oRice buildings hired by them registered a very sharp in-
crease during the three-year period ending 197~77 in that it rose 
from Rs. 36.45 lakhs in 1974-75 to Rs. 47.7 lakhs in' 1975-76 and 
Rs. 111.23 lakhs in 1976-77. 

3.27. The Committee are perturbed at the sharp rise in the main-
tenance expenditure of hired buildings by some of the undertakings. 
For example, in the case of Rural Electrification Corporation Ltd., 
the expenditure has increased from Rs. 1.65 lakhs in 1974-75 to 
Rs. 14.2 lakhs in 1976-77 i.e., a rise of 760 per lcent. In the case of 
Engineers India Ltd., the expenditure has escalated from Rs. 1.64 
1akhs in 1974-75 to Rs. 7.7 lakhs in 1976-77. In the case of Bharat 
Heavy E1ectricaIs Ltd., it has risen from Rs. 1.83 lakhs in 1974.-75 to 
Rs. 6.45 lakhs in 1976-77. The Committee would like to have fuller 
justification for the increase in expenditure from the undertakings 
eoncerned. 

3.28. The Committee cannot too strongly stress ,the need for 
observing utmost economy in the expenditure on maintenance of 
buildings hired by.the public undertakings at fancy rates. They 
would like the Bureau of Public Enterprises and the Administrative 
Ministries concerined to review the matter and, td lay down suitable 
ceilings of expenditure for various major items, in case this hIlS not 
already been done with a view to check the gaUoping expenditure 
under this head. 



D. EXPENDITURE ON AIR CONDITIONING 

4.1. Out of the 100 public undertakings from whom information 
had been received till 20-3-1978, 25 undertakings have air-condition-
ing arrangements in their Head Offices either owned or hired.· De-
tails of such undeI'takings with location of their Head Offices and 
annual expenditure incurred by them on air-conditiOning are as 
under-

·NaN :-The Committe<: are not certain whethtt more Undertakings have got air-
conditioniug'eentral heatiDg, since the qu<Sti~ in the proforma could 
give Ide to difl'erent meaninp. The Committee, ho~, will endea\'OUr I'l 
publioh anothtt R~ giving accurate details. 

20 
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4.2. It would be observed from the above statement that the 
recurring expenditure incurred by 25 public und~gs on air 
conditioning of their administrative buildings during the years 1974-
75 to 1976-77 was as under:-

t. Own builclill8' 

•• Hired 

TOTAL 

'9H-75 

5. 6 

4'95 

,0' 55 . . 

(Ill. in Iakba) 

'975-76 '976-77 

5'24 '0'43 

5' 57 '0'03 

'2,8, 20'46 

4.'3. The Committee find from the above that the annual expendi-
ture on air conditioning of administrative, buildings owned/hired 
by 25 public undertakings has doubled over the three years period 
1974-75 to 1976-77 and was as high as Rs. 20.46 lakhs in 1976-77. 

'"'. The Committee consider that air conditioning of administra-
tive buildings is a luxury which our country can ill-afford beiDg one 
of the very poorest countries in the world where deaths by starva-
tion still take place. It not only involves buge capital expenditure 
but also higb recurring costs. It is totally unjustified in the context 
of our power starved industry and agriculture. Power shedcline 
which bas become a usual feature is costing enormously in terms of 
industrial and agricultural production. The Committee would 
therefore call upon Government to issue strict instructions banning 
tbe air conditioning of all administrative offices whether those be-
longing to the Central Government or to tbe Public Undertakinp 
under them. 

NEW DELHI; 
April 26, 1978. 
Vaisakha 6, 1900 (Saka) . 

JYOI'IRMOY BOSU 
Chairman, 

Committee on Public Undertakings. 



APPENDIX I 

PartliculM. of 72 Pu.blic Un.dertakings which have not furnished the 
requ.isite infarrnation till 2-3-1978 

1. Air India. 

2. Air India Charters Ltd. 

3. Andaman & Nicobar Islands Forest & Plantation Development 
Corporation. 

4. Banana & Fruit Development Corporation Ltd. 
5. Bharat Coking Coal Ltd . 

. 6. Bharat Earth Movers Ltd. 
7. Bharat Electronics Ltd. 
B. Bokaro Ispath Ltd. 
9. Bridge & Roof Co. (I) Ltd. 
10. Central Coal Fields Ltd. 
11. Central Cottage Industries Corpn. of IDdia Ltd. 
12. Central Fisheries Corporation Ltd. 
13. Central Warehousing Corporation Ltd. 
14. Central Road Transport Corporation. 
15. Coal India Ltd. 
16. Cotton Corporation of India Ltd. 
17. Darnodar Valley Corporation. 
18. Eastern Coalfields Ltd. 
19. Fertilizers and Chemicals (I) Ltd. 
20. Fertilzer Corporation of India Ltd. 

- 21. Film Finance Corporation Ltd. 
22. Food Corporation of India. 
23. Goa Shipyard Ltd. 
24. Greshan & Graven of India Ltd. 
25. Handicrafts & Handloom Export Corporation of India Ltd. 
26. Heavy Engineering Corporation Ltd. 
27. Hindustan Copper Ltd. 

26 
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28. Hindustan Paper Corporation Ltd. 
29. Hindustan Petroleum Corporation Ltd. 
30. Hindustan Steel Ltd. 
31. Hindustan Steel Works Construction Ltd. 
32. Hindustan Zinc Ltd. 

· 33. India Tourism Development Corporation Ltd. 
34. Hotel Corporation of. India Ltd. 

· 35. Indian Drugs & Pharmaceuticals Ltd. 
· 36. Indian Iron & Steel Co. Ltd. 
"37. Indian 011 Blending Company Ltd. 
38. Indian Oil Corporation Ltd: 
39. Indian Petro-Chemicals Corporation. 

"40. Indian Telephone Industries Ltd. 
41. Indo-Burma Petroleum Corporation Ltd. 
42. Lubrizol India Ltd. 
43. Mandya National Paper Mills Ltd. 
44. Manganese Ore India Ltd. 
"45. Mica Trading Corporation of India Ltd. 
46. Modern Bakeries (I) Ltd. 
47. Nagaland Paper and Pulp Mills Ltd. 
48. National Mineral Development Corporation Ltd. 
49. National Newsprint and Paper Mills Ltd. 
50. National Projects Construction Corporation Ltd. 
51. National Seeds Corporation Ltd. 
52. National Textile Corporation. 
53. National Textile Corporation, (Andhra Pradesh, Karnataka, 

Kerala. Mahe) Ltd. 
54. National Textile Corporation (Delhi, Punjab & Rajasthan) 

Ltd. 
55. National Textile Corporation (Maharashtra North) Ltd. 
56. National Textile Corporation (South Maharashtra) Ltd. 

'57. National Textile Corporation (Tamil Nadu & Pondicherry) 
Ltd. 

58. National Textile Corporation (Wesf Bengal, Bihar, Assam and 
Orissa) Ltd. 

·~9. 'National Textile Corporation (Uttar Pradesh) Ltd. 
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60. North Eastern Handicrafts and Handloom. Development. Cor-
poration. 

61. Neyveli Lignite Corporation Ltd. 
62. Oil & Natural Gas Commission. 
63. Pyrites, Phosphates & Chemicals Ltd. 
64. SAIL International Ltd. 
65. Shipping Corporation of India Ltd. 
66. State Trading Corporation (Ibdia) Ltd. 
67. Steel Authority of India Ltd. 
68. Tannery & Footwear Corporation of India Ltd. 
69. Tungabhadra Steel Products Ltd. 
70. Agricultural Refinance & Development Corporation. 
71. Industrial Development Bank of India. 
72. Industrial Finance Corporation. 
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APPENDIX VI 

Summary of Conclusio1l3/Reoommendations of the Committee ('In 
Public Undertakingis contained in the Report 

-------------------- -_ .. - ------
Reference 

S. No. to paragraph 
No. in the 
Report 

Swnmary of Conclusions/ 
Recommendations 

------------------------------- ----
(1) (2) (3) 

----------
1 2.8 

2.11 
The Committee note that the, cost of furnish-

ings and fittings etc., in the caSe of 42 under-
takings which have their own Head Office build-
ings, amounted. to a fantastic figure of Rs. ·332.38 
lakhs as on 31-3-1977. It is evident that these 
undertakings are having very luxurious fittings 
and furnishings which are hardly related to the 
~tate of their business. Twelve undertakings, 
namely, Balmer Lawrie, Co. Ltd., Calcutta, Bha-
rat Petroleum Corporation Ltd., Bombay, Co-
chin Refineries Ltd., Ambalamugal, Hindustan 
Antibiotics Ltd., Pimpri, Hindustan Photo Films 
Manufacturing Co. Ltd., Indunagar, Hindustan 
Teleprinters Ltd., Madras, Indian Airlines, New 
Delhi, Jessop & Co. Ltd., Calcutta, L.I.C. of 
India, Bombay, Salem Steel Ltd., Salem Scooters 
India Ltd., Lucknow and Nt;w India Assurance 
Co. Ltd., Bombay have each raced against each 
other and have spent as much as Rs. 5 lakhs and 
more on furnishings/fittings (hard and soft) air-
conditioning/central heating, etc. 

The Committee are very distressed to note 
that the, cost of fittings and furnishings only 
of buildings owned by the public undertakings 
works out to a fantastically high figure of Rs. 152 
per sq. ft. of covered area in the case of Salem 

55 



(1) 

2 

56 

(2) (3) 

Steel Ltd. With half of this money, civil con-
struction work could be completed, which shows 
there is somE\thing wrong somewhere in the 
Steel Plant. In the case of Balmer Lawrie Co 
Ltd., and Hindustan Antibiotics Ltd., it is Rs. as 
and Rs. 67 per sq. ft. respectively. With this 

,.: amount civil construction work could be com-
pleted. In the case of Cochin Refineries Ltd., 
and New India Assurance Co. Ltd., it is Rs. 45 
and Rs. 41 per sq. ft. respectiVely. Two other 
public undertakings viz., Hindustan Photo Films 
Mfg. Co. Ltd., and Bharat Petroleum CorporatiOn 
Ltd., have incuITed an exp~nditure of Rs. 29 and 
Rs. 28 per sq. ft. respectively. 

2.12 

The Committee are amazed at the extra-
ordinarily lavish manner in which somc of the 
public undertakings have be,en squandering 
public money on unproduc!tve items to provide 

.; luxurious environment to their top management 
functionaries. This goes ill with the concept of 
a socialist egalitarian SOCiety which the Govern-
mE;t1t is ttying its level best to build up. 

The Committee need hardly stre~s that public 
undertakings should take into account the gene-
ra.leconomic conditions of the country and the 
standard of living of the common man whose 
per capita income is one of the lowest in the 
world. The furnishings and the fittings should 
not give an impression that they are 3n iqland 
of prosperity in a sea of poverty.. Lavish fur-
nishings of the offices of the executive;; of public 
undertakings generates frustration and leads to 
great demoralisation mnonq the subordinate staff 
and workers of the public undertakin/ts, apart 
from attracting very adverse public criticism. 

The Committee deprecate the construction of 
ostentatious buildings. They require that the 
buildings and their furnishinl$ and fittings should 
~ functional and utility oriented. 

-------- - --------
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(1) (2) 

2.13 

2.14 

2.15-
2.18 
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(3) 

The Committee recommend that the Direc...l, 
tors rqpresenting the Administrative Ministries 
and Finance Ministry on the Boards of these 
Companies should look into these matters so 
that the public sector corporatiom do not in-
dulge in wasteful and lavish expenditure on 
furnishings and fittings and that public funds 
are employed more fruitfully. The, Dit"ectors 
particularly GoverNtlent Directors will be 
answerable for-lapses of this nature. . 

The Committe,e positively require that Public 
Undertakings will, only in consultation with 
the National Buildings Organisation, construct 
unostentatious, inexpensive buildings for accom-
modating their Head Offices. 

The Committee are concerned to observe that 
there has been a very steep increase in the ex-
penditure on maintenance of Head Offit.:e build-
ings owned by these public undertakings, under 
various broad heads viz., civil works, hard and 
soft furnishings, electricity, air conditioning! 
central heating, horticulture etc. The total ex-
penditure incurred by these public undertakings 
on this account during the three years 1974-75, 
1975-76 and 1976-77 amounted to a staggering 
figure of Rs. 265.18 lakhs. 

The Committee are deeply concerned to note 
that the total expenditure on this account. incur-
red by these 42 undertakings during 1974-75 
amounted to Rs. 75.13 lakhs, but it increased to 
Rs. 110.67 lakhs in 1976-77 i.e. an increase of 46 
per cent. The Committee are perturbed to 
observe that in the case of certain public under-
takings, the maintenance expenditure hlls been 
abnormally high. In maintenance work the 
scope for corruption and wasteful expenditure is 
more than in any other sphere of building acti-
vities. 
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(3) 

The Committee observe that in the case of 
Scooters India Ltd., the expenditure has gallop-
ed from Rs. 0.03 lakh in 1974-75 to Rs. 3.79 lakhs 
in 1976-77 (recording a rise of 12533 per cent). In 
the case of Mazagon Dock Ltd., the expenditure 
has increased from Rs. 8.05 lakhs in 1974-75 to 
Rs. 15.68 lakhs in 1976-77. In the case of Delhi 
Transport Corporation, the expenditure has in-
creased from Rs. 2.76 lakhs in 1974-75 to Rs. 10.4 
lakhs in 1976-77 (276.8 per cent). In the case 
of Hindustan Photo Films Mfg. Co. Ltd., the 
expenditure has gone up from RS. 3.09 lakhs in 
1974-75 to Rs. 5.15 lakhs in 1975-76 and to Rs. 6.77 
lakhs in 1976-77. In the case of Indian Airlines, 
the expenditure has increased from Rs. 6.46 lakhs 
in 1974-75 to Rs. 8.14 lakhs in 1976-77. In the 
case of Jessop & Co., the expenditure has risen 
from Rs. 6.38 lakbs in 1974-75 to Rs. 8.5 lakhs in 
1976-77. In the case. of National Instruments 
Ltd., the maintenance expenditure has increas-
ed from Rs. 2.75 lakhs in 1974-75 to Rs. 4.12 
lakhs in 1976-77. In the case of New India AJi-
surance Co. Ltd., the maintenance expenditure 
has increased from Rs. 10 lakhs in 1974 to Rs. 14 
lakhs in 1976. 

The Committee strongly deprecate the gallop-
ing rise in the rate of expenditure on main-
tenance of buildings owned by the public under-
takings. They require that the Bureau of Public 
Enterprises should .in··consultation with the 
National Buildings Organisation, lay down 
norms for the guidance of all public undertak-
ingsabout the _ ne:ces~ityof adooting utmost 
auste~ity in the expenditure on the maintenance 
of buildings etc., taking into account the climatic 
conditions, type of building, its age etc. The 
Bureau of - Public Enterprises should also lay 

_. down specifications for the Administrative 
buildings to be constructed by the Public Un-
dertakings at their Works as to ensure that these 

- ------_. ---- - -----------_. ----
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are purely functional and do not involve huge recurrIng -expenditure on their maintenance and 
upkeep. The Bureau of Public Enterpi"ises shall 
be answerable for any deviations from the guide-
lines. Expenses on maintenance and details of 
works done should be clearly reflected in its 
Annual Reports . 

.6 3.13 The Committee are surprised to note that a 
large number of public undertakings are having 

their head offices in metropolitan cities viz., New 
Delhi, Bombay, Calcutta and Bangalore for the 
convenience of the highly placed persons in the 
Ministries and Public Undertakings. The Com-
mittee are convinced that most of these under-
takings have no justification of setting up their 
head offices in these metropolitan cities. It is 
a craze among the public undertakings to locate 
their offices mainly in Delhi and hire accommo-
dation at exorbitant rents making it a prestige 
issue and which has also become a source of 
patronage. With the development of rapid 
means of communication like telephones, tele-
printers etc., there is no reason why the head 
offices of the pUblic undertakings should continue 
to be located in these metropolitan cities. The 
concentration of the head offices of the public 
undertakings in these cities has resulted in 

'i creating severe overcrowding and scarcity in 
!the availability not only of office accommoda-
ltion but also residential accommodation and 
~ rise in the rental charges of both office 
\md residential accommodation, causing distress 
bd hardship to a large number of people resid-
ing in these cities. 

7 3.14 It is noteworthy that most of the public 

'578 I.S--o 

undertakings pay house rent allowance to their 
staff at the rate of 35 per cent of basic pay (as 

against 15 per cent by the Central Government) 
which not only has asubstanti~ ~ffect on the 
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total wage bill of these undertakings but alsG.o 
pushes up the rents of private houses. The" 

Committee feel that there is a case for reducing', 
the House Rent Allowance paid to persons 
drawing basic salary of Rs. 1500/- and above. 
The existing disparity between the House Rent, 
Allowance given to the Central Government, 
Employees and the employees of the Public' 
Undertakings should also be removed so that: 
the low paid employees in the Central Govern-, 
ment are brought at par with persons doing 
similar jobs in the Public Undertakings. 

The Committee l'C\'Iuire that Government 
should appoint a Committee to review the need 
for conti'nued location of the head offices of the 
public undertakings in the metropolitan cities; 
with a view to shifting as many of these head 
offices from these cities as possible without caus-
ing any hardship to the low paid employees. 
This Committee should be asked to submit its. 
report within three months. The Committee 

1
\ have no doubt that the shifting of these head 

offices to the smaller towns and cities/work sites 
, would not only ease the housing shortage in the 
\ metropolitan cities but would also lead to the· 
, development of the smaller cities to which these 
, may be shifted. 

The Committee regret that in spite of tm· 
recommendations made by the Estimates Com-
mittee as far back as in 1963-64 to the effect that 
Government should consider the desirability of" 
constructing a public undertakings complex in 
each of the principal cities for housing the head' 
offices of public undertakings located in theae-. 
cities, no tangible progress has so far been made-
in this direction even after a lapse of fourteen 
years since the recommendation was made. 

Taking into account the abnormally heavy' 
amount of rent bef:ilg- paid -by pllblic UDder-, 



(1) 

11 

12 

II. No. 

(2) 

3.18 

3.19 

61 

(3) 

takings, the Committee strongly recommend 
that Government should activelv consider the 
desirability of constructing a public sector office 
complex in each of the principal cities viz., 
Delhi, Bombay, Calcutta, Madras and Bangalore 
to house those public undertakings which flre 
required to be located in these cities. The 
Committee have no doubt that the con&truction 
of these complexes can be ·easily financed by the 
Public Undertakings themselves or by the Fin-
ancial Institutions. 

The Bureau of Public Enterprises should also 
issue instructions that wherever Government ac-
commodation built by agencies like D.D.A., State 
Housing Boards, etc., is available, the Public 
Undertakings should obtain such accommodation 
on lease on a long term basis for locating their 
offices instead of hiring private accommodation 
which tends to breed corruption and ever spend-
ing. 

It will be seen from the statement in 
Appendix IV that 27 public undertakings locat-
ed in Delhi have paid rent to the tune of Rs. 214 
lakhs during 1976-TI. Among the public under-
takings which are paying huge rents are:-

Name of Undertak;ng 
Rent paid 
(1976-77) 

(RI. in lakhsl 

I. Engineers India Ltd. 61'57 

23' 73 '1_ Bbarat Heavv Electrical. Ltd. 

s- Minerals &: Metals Trading Corporation of India 
Ltd. •••••• 20'08 

.. Indian Airlines 

5- Rural Electrification Corporation 12' 14 

6. National IndUltrial Dcvelopmmt Corporation 
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The Committee require that an enquiry 
should be made into the heavy rentals paid by 
the various Public Undertakings to see how far 
theBe are justified. 

The Committee deprecate the practice of 
housing olftces of some public undertakings in 
more· than one place in the same city which in-
volVes avoidable overheads and duplication of 
expenditm'e on communication facilities like 
telephone, telex, wirelelll, transport, staff cars 
etc. The Committee require that Government 
should issue instructions that as far as possible, 
the offices of these undertakings sholdd not be 
scattered in the same city but should be located 
in one place. The Public Undertakings con-
cerned should be asked to initiate necessary ac-

, tion in the matter without delay. The Commit-
. tee would like the Bureau of Public Enterprises 
to t'eview the position at least once in a year 
till the desired objective is achieved. 

The Commit~ find from the statement at 
Appendix IV that 7 Public Undertakings have 
paid advance rent exceeding Rs. 5 lakhs during 
the years 1974-75 to 19'16-77 as shown below:-

(R •• inl al:ht) 

--.. -----------------
I. EngiaeeriDg Projectl (lndia~ Ltd. 118' 5" 

!I. Jute Corporation or India Ltd. 118' II 

3. Minerala" Metals Trading Corporation of India 
Ltd. .7'" 

4. Db ... t Heavy Nectrirala Ltd. I,· 46 

,. ~atioDal Thennal Power CorporatioD Lui. 8· 00 

6. Mocul Line Ltd. 6· 83 

7. IDdiaD Ailtin .. PI .. , IDOIItbo' __ ,I AaIa. 
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The Committee are a.rnazed to find that as 
many as 7 Public Undertakings have paid ad-
vance rent exceeding Rs. 5 lakhs during the year 
from 1974-75 to 1976-77. The rationale for the 
payment of this advance rent is not clear to the 
Committee. They would like that immediate 
investigation should be conducted with a view 
to finding out whether there has been any col-
lusion between the Undertakings and the owners 
of the private buildings. The services pf the 
Land AcquisitIon Collector as also the Rent 
Controller should be utilised for ascertaining 
the justiciability of those high rents. 

The Committee observe with d~p anxiety 
that the expenditure incurred by 61 public 
undertakings on maintenance, furnishing etc., of 
office buildings hired by them reg,stered a very 
sharp increase during the three-year periOd end.. 
ing 1976-77 in that it rose kom Rs. 36.45 lakbs 
in 1974-75 to Rs. 47.7 lakhs in 1975-76 and 
Rs. 11l.23 lakhs in 1976-77. 

The Committee are perturbed at the sharp 
rise in the maintenance expenditure of hired 
buildings by some of the undertakings. For 
example, in the case or Rural Electrification Cor-
pora.tion Ltd., the expenditure has increased 
from Rs. 1.65 lakhs in 1974-75 to Rs. 14.2 lakhs in 
1976-77 i.e. a rise of 760 per cent. In the case 
of Engineers Ltd., the expenditure has escalated 
from Rs. 1.64 lakhs in 1974-75 to Rs. 7.7 lakhI 
in 1976-77. In the case of Bharat Heavy Elec-
trieals Ltd., it has risen from Ra. 1. 83 lakhI In 
1974-75 to Rs. 6.45 lakhs in 1976-77. The Com-
mittee would like to have fuller justification tor 
the increase in expenditure from the undertak-
ings concerned. 

'nle Committee cannot too strongly strels 
the need for observing utmost economy in the 
expenditure on mainter.ance of buildings hired 
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by the public undertakings at fancy rates. They 
would like the Bureau of Public Enterprises' and 
the ·.A:dml.riiSffiitive ·Ministries concerned to re-
view the matter and to lay down suitable ceil-
ingsof expenditure for various major items, in 
case this has not already been done, with a view 
to-check the galloping expenditure UJider this 
bead. 

17 4.4 The Committee consider that air conditioning 
of administrative buildings is a lUXury which 
our country can ill-a1ford being one of the very 
poorest countries in the world where deaths by 
starvation still take place. It not only involves 
nuge capital expenditure buf also high recurring 
costs. It is totally unjustified in the context of 

\ our power starved industry and agriculure. 
\ Power shedding whieh has become a usual 
\ feature is costing enormously in terms of indus-
'trial and agricultural production. The Com-
Iblttee would therefore <:ill upon Government to 
iSSUe strict instructions banning the air condL 
tfpning of all administrative offices whether 
tlae belonging to the Central Government or to 
the Publie Undertakings Uftder them. 

GMGlPMRND-LS n-S78 LS-16-5-73-1504. 
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